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Action Taken Report 

 

In compliance of the Hon’ble NGT order dated 25/07/2024 in O.A. 

No.170/2024/EZ titled as News Item titled ‘’Barricade illegal sand mining pose 

threat to WGH riverbank” appearing in The Shillong Times dated 29.06.2024, 

the following actions have been taken by the Board- 

1. Closure Notices have been issued to 17 (seventeen) nos. of illegal sand 

mining units in West Garo Hills District vide T.O. No.MSPCB/TB-

7(C)/2024(Pt-II)/2024-25/35-61 dated 30th August 2024 (Annexure - I) 

2. Prohibitory Order under Section of the Water (Prevention and Control) 

Act, 1974 vide No. MSPCB/TB-98/2024/2024-25/2 dated 16th August 

2024 (Annexure - II) 

3. The Deputy Commissioner cum Chairman and the Divisional Forest 

Officer cum Member Secretary of District Level Task Force (Illegal Mining 

& Transportation of Minor Minerals), West Garo Hills District have been 

requested to take necessary action as per the Meghalaya Minerals 

(Prevention of Illegal Mining, Transportation & Storage) Rules, 2022 and 

Meghalaya Minor Minerals Concession Rules, 2016 vide No.MSPCB/TB-

98/2024/2024-25/3 dated 16th August 2024 (Annexure - III) 

4. Inspection and Water monitoring has been carried out on 05/09/2024 

(Annexure – IV) 

5. Direction issued to the Project Engineer, PWD(Road) Rongai Valley 

Irrigation Medium Project, Chibinang (Annexure – V) 
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ANNEXURE - II
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ANNEXURE - IV29
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                SHEET PILE OR IRON BARRIGADE  

 

                                              ISLAND FORMATION  

 

PLATE – I (PIC SHOWING PILE SHEET & ISLAND FORMATION IN THE MIDDLE OF RONGAI RIVER) 

30
185



 

PARASIDING AND  SAND FILLED BAG WITH BAMBOO SUPPORT – LEFT SIDE   

 

 

PARASIDING AND  SAND FILLED BAG WITH BAMBOO SUPPORT – RIGHT SIDE   

 

PLATE – II (PIC SHOWING PARASIDING AND  SAND FILLED BAG WITH BAMBOO SUPPORT ON 

BOTH SIDE OF RONGAI RIVER) 
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                        RIVER  SAND HEAP AT BANGAL KATA, CHIBINANG 

 

 

RIVER  SAND HEAP AT BANGAL KATA, CHIBINANG 
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                                             RIVER  SAND HEAP AT BANGAL KATA, CHIBINANG 

 

                                              RIVER  SAND HEAP AT BANGAL KATA, CHIBINANG 
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PVC PIPE FOR PUMPING OF RIVER SAND AT BHOLLAR BHITA, CHIBINANG 

 

WATER PUMP USED FOR PUMPING OF RIVER SAND AT BHOLLAR BHITA, CHIBINANG 
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STORAGE SPACE OF RIVER SAND AT KAIMBATPARA,  CHIBINANG 

 

STORAGE SPACE OF RIVER SAND AT KAIMBATPARA,  CHIBINANG 
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STORAGE SPACE OF RIVER SAND AT KAIMBATPARA,  CHIBINANG 

 

STORAGE SPACE OF RIVER SAND AT KAIMBATPARA,  CHIBINANG 

 

PLATE – III (PIC SHOWING RIVER SAND HEAP, STORAGE SPACE  & WATER PUMP WITH PVC PIPE) 
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amit singh <semasingh.office@gmail.com>

Original Application No. 170/2024/EZ (Earlier O. A. No. 919/2024/PB) News Item
titled "Barricade illegal sand mining pose threat to WGH riverbank" appearing in
The Shillong Times dated 29.06.2024
1 message

amit singh <semasingh.office@gmail.com> Wed, Nov 20, 2024 at 7:20 PM
To: memsecy.spcb-meg@gov.in, moefro.shillong@gov.in, dc-wgh@nic.in, ngtjudicial-kolkata@gov.in

Dear Sir, /Madam

Kindly Find attached scanned copy Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board,
which is being served in advance copy as proof of service.

Thanking you.
Best Regards,
Ms.K.Enatoli Sema

(Clerk)
Rahul Mo. 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

Affidavit- Barricade Illegal Sand Mining Pose Threat To WGH.pdf
17413K
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https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19349d672e1067aa&attid=0.1&disp=attd&realattid=f_m3pwwoio0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=19349d672e1067aa&attid=0.1&disp=attd&realattid=f_m3pwwoio0&safe=1&zw

